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Exclusion of posts in C. B. 1. from
Central Secretariat Service
Cadres

3204. SHRI UMED SINGH RATHIA :
ill the PRIME MINJSTER be pleased
10 stale

. (z) whether Government

zz the gquestion of excluding

- CB1 from Central Secretariat
Cedres; and

(5) if so. the decision taken the
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Tenure for Members of Central Secre-
tariat Service Cadres for Postingin
C.B.1L.

3205. SHRI UMED SINGH RATHIA:
will the Minister of HOME AFFAIRS be

pleased [0 state :

(a) whether any tenure has been fixed for
Secretariat Service for

members Of Central
posting in Central Bureall of Investigation;

and

(b) if 80, the period of tenure?

DEPUTY MINISTER IN THE
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MINISTRY OF :
. H. MOHSIN) (a) No, sir. (b)





